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(Rs. in lakhs)

C. REPAIR|RESTORATION OF PUBLIC PROPERTIES DAMAGED BY CYCLONE:

{i) Recpairs and cestoration of embankments and drainage services da.magcd in 24.-Parga-

nasldempm . . . . . . . 79900
i) 1-.3 » femseaeation ofF I-' 1 Tantres/Pachayat buildings/School buildings/properties
of Forest Development/PWB . . . . . . . . . 58:55

¥ .RESTORATION OF DRINKING WATER SUPPLY BY SINKING OF HAND-
OPERATED TUBEWELLS AND BY OTHER MIEASURES IN AREAS
AFFECTED BY CYCLONE. . . 222-00

B AGRICULTURAL OPERATIONS:
(1) S=tting up of adlitional mobileSoil Testinglaboratories. . . . . . 1-28
(i) S12oly of minikitssaltresistant paddy s=eds green manures seeds, organic manhre to

smll and marginalfarmersfor raising short termcrops in the cyclone “affected
areas. . . . ; . . . . . ; . . . 10165

& EMPLOYMENT GENERATION:

Acceleration of works on the ongoing plan schemes or new schemesfitting in the
plant p:ropertiesand :ligibleforinclusion in the plan to provide additional gainful
employme=nt to the smill and marginal farmers and landless labourers in the

areas affected bycycloneon thefollowingschemes . . . . . 250-00

“Total ceiling of expenditure approved during 1981-82 . . . . . . 1817-87
1982-83

{i) Repairstotheembankmentsdamaged by cyclone.x . . . . . . 250-00

(ii) R -storation of drinking water supply by sinking hand-operated tubewells etc. 196-00
{tri) Asistancetosmill and mirginal farmers in arcas affected byicyclone. . . . 61-50

(iv) Empioyment Generarion :

A-zceleration of »n3oing plant works to generate addltlonal cmployment in the

cyclone affected areas. . . . . . . . . . 25000
C:iling of expenditure approved during 1982-83 . . . . . . 257-50

Grand Total for 1981-82 and 1982-83 . o . . . . . . 2575-37

o - g
Rise in prices of Urea (b) the price at presént;
9519. SHRI SATYAGOPAL MIS- (c) the reasons for the rise of the
RA: Will the Minister of AGRI- price which is so essential for the

cultivators of our country;
(d) whether  Government are
(a) the price £ Urea (per Kilo- ready to pay subsidy to the cultiva-
gram) on lst January, 1980; tors for purchasing Urea; and

CULTURE be pleaseg to state:
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(e) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-

TURE AND RURAL DEVELOPMENT )

(SHRI R. V. SWAMINATHAN): (a)
- Rs. 1.45 per kilogram.

(b) Rs. 2.35 per kilogram.

(c) The retail prices were increas-
ed mainly because of stee> increase
in the cost of raw materials (largely
petroleum based) and imported fer-
tilizers and the need for containing
the burden ¢f subsidy borne by Gov-
ernment on fertilizers.

(d) and (e). The price of Urea is
already subsidised.

Damage of Property, Human Live§ and
Cattle by Cyclone in Orissa and West
Bengal

2520. SHRI HARIHAR SOREN:
Will the Minister of AGRICULTURE
be pleaseq to state:

(a) whether any assessment has
been made by his Ministry or reported
to be made by the State Govern-
ments about the damage caused by
the recent Cyclone (December,
1981) which swept over Orissa and
Bengal coast;

(b) if so, what were the total da-
mage of property, human lives and
cattle wealth caused by the Cyclone
in both States; and ‘

(¢) the details about the relief
and rehabilitation measures taken
by Government?

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURE
AND RURAL DEVELOPMENT
(KUMARI KAMLA KUMARI): (a)
and (b). According #to0 the me-
morandum/report received - from
the Governments of West Ben-
gal and Orissa, the extent of damage
state-wise ig indicateg below:—

MARCH 8, 1982

~ damage to pretective
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West Bengal

Population affected 37 lakhs
No.ofpersonsdcad . ; . 1¢%
No. of persons missing TR ¢ . X
dLoss of Cattle heuds/bellalees -, 2,400

Loss of property like Rs. 43. 44 crcres

~in teatms o rep-
embankments, public airs and restor-
‘roads, Fisheries pro- ation

perties panchayat

properties/School buildings.

— S — — i S M By f—T i .

Orissa
Population .flectc d 12 ¢5¢tlh
No.of personsdezd . . .2
No. of persons ntissir g . . 40
Livestockloss x. . . . 4l7
Loss of property . . . KRr 223
lakhs
West Bengal
(c)On the basis of the visit

of Central Team and the re-
commendations of the High Level
Committee on Relife thereon, the
Government of India sanctioned a
ceiling of expenditure of Rs. 1817.87
lakhs during 1981-82 and Rs. 757.50

‘lakhs during 1982-83 for relief and

rehabilitation of the people affected
and for repair and restoration of the
properties damaged. This includes
provision for ex-gratia payment to
the families of dead and missing peo-
ple, emergency nutrition programme
for being taken up in the affected
areas, assistance for repair and resto-
ration of the houses/huts damaged,
subsidy to small and marginal farmers
and landless labourers for rehabilita-
tion and to the fishermen and owners
of cottage industries for replacement/

‘repair of hoats, nets, looms, tools etc.

Orissa

The State Governments did not
seek any Central assistance. However,
the State Government have an an-
nual margin money of Rs. 871 lakhs
from which the emergent relief ex-
penditure is being met. The State
Government reported that relief ma-
terials like food and clothes were





